HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE
HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN,
CHANDIGARH, ON TUESDAY, THE 16™ MARCH, 2021 AT 10.00 A.M. (FIRST
SITTING).

I QUESTIONS.

Questions entered in the separate list to be asked and answers given.

IL. CALLING ATTENTION NOTICE

(i) Calling Attention Notice No.20

Shri Bharat Bhushan Batra, MLLA

Shri Aftab Ahmed, MLA

Smt. Geeta Bhukkal, MLA

Shri Jagbir Singh Malik, MLA

Shri Varun Chaudhary, MLA

Shri Shishpal Singh, MLA,

Shri Surender Panwar, MLA - to call the attention of the Minister of Haryana Shehri Vikas
Pradhikaran regarding non-implementation of orders of the Hon’ble Chief Minister of
Haryana as well as report of the three Hon’ble Judges (Retd.) of Punjab & Haryana High
Court in the matter of Re-calculations of Additional Price by HSVP.

I, BUDGET FOR THE YEAR 2021-2022.

RESUMPTION OF GENERAL DISCUSSION on the Budget Estimates for the year
2021-2022.

IV. PAPERS TO BE LAID ON THE TABLE OF THE HOUSE.

1. A MINISTER to lay on the Table the Personnel Department Notification No.
G.S.R.5/Const./Art.320/2021, dated the 1% March, 2021 regarding
amendment in the Haryana Public Service Commission (Limitation of
Functions) Regulations, 1973, as required under Article 320 (5) of the
Constitution of India.

2. A MINISTER to lay on the Table the 21% Annual Report of Uttar Haryana Bijli
Vitran Nigam Limited for the year 2019-2020,  as required under
section 619-A (3) (b) of the Companies Act, 1956.

3. A MINISTER to lay on the Table the Annual Report of Dalkshin Haryana Bijli Vitran
Nigam Limited for the year 2019-2020, as required under section 619-
A (3) (b) of the Companies Act, 1936.

4. A MINISTER to lay on the Table the Annual Report of Haryana Power Generation
Corporation Limited for the year 2019-2020, as required under section
619-A (3) (b) of the Companies Act, 1956.

5. AMINISTER  to lay on the Table the 23 Annual Financial Report of Haryana
‘ Vidyut Prasaran Nigam Limited for the year 2019-2020, as required
under section 619-A (3) (b) of the Companies Act, 1936,

‘ 6.  AMINISTER  to lay on the Table the Annual Report of Lokayukta Haryana for the
l year 2019-2020 (€1.04.2019 to 31.03.2020), as required under scction
17(4) of the Haryana Lokayukta Act, 2002.

‘ 7. FINANCE " to lay on the Table the Reportof the Comptroller and Auditor General
MINISTER of India on Revenue Sector for the year ended 31% March, 2019 of the
Government of Haryana in pursuance of the provisions of Clause (2) of

Article 151 of the Constitution of India.
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to lay on the Table the Report of the Comptroller and Auditor General
of India on Social, General and Economic Sectors (Non-Public Sector -
Undertakings) for the year ended 31% March, 2019 of the Government
of Haryana in pursuance of the provisions of Clause (2) of Article 151
of the Constitution of India.

to lay on the Table the Finance Accounts (Volume-I &II) for the year
2019-2020 of the Government of Haryana in pursuance of the
provisions of Clause (2) of Article 151 of the Constitution of India.

to lay on the Table the Appropriation Accounts for the year 2019-2020
of the Government of Haryana in pursuance of the provisions of
Clause (2) of Article 151 of the Constitution of India.

RAJENDER KUMAR NANDAL,
SECRETARY.
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